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LImited CompetiUre IA.S. 
Ex8iniDation 

"17 J Shrl N~ R. Laskar: . "l Shri Maheshwar Naik: 

Will the Minister of Bome A#afrII 
be pleased to state: 

(a) whether it is a fact that the 
.cheme for holding limited competi-
tive examination for I.A.S. has been 
revived; and 

(b) if so, the reaction and response 
of the State Governments in this re-
gard? 

The Deputy Mbai!lter in the MlDJs-
try of Bome- Mairs. (Shri L. N. 
1Dshra): (a) and (b). The matter 
has been taken up again with the 
State Governments and their reactions 
are awaited. 

{ 
Shri D. C. Sharma: 

*18 Shri Sidheshwar Prasad: 
. Shri P. R. Chakraverti: 

Shrimati Savltri Nigam: 

Will 'the- Minister of Education be 
·pleased to state: 

(a~ whether teachers from all 
over' the country have appealed for 
better conditions of service, uniform 
pattern of Secondary education and 
the esf'abnshment of a Secondary 
Education Grants Commiss!!ln; and 

(-b) if so, the action taken or prO-
pOsed to be taken in the matter? 

The MinIster Of Education (Shri 
M. C. Chagla): (a) Teachers and 
Teachers' Association.· from many 
parts of the country have sent memo-
Panda covering inter a~ these topics. 

(b) The demands have Deen noted 
and are under consideration, as far 
as the Education Miind.stry's jurisdic-
tion is concerned. Most of them 'll'e 
within "the purview of the State Gov-
ernments. 

·19. 

r Shri Bari Vishnu Kamath: 1 Shdi P. C. Borooah: 
Shri Prakash Vir'Shastri: 
Sbri Bakam ChaDd 

Kachhavaiya: 

Will' the Minister of Bome A1falrs 
be pleased to state: 

(a) the number of Pakistani inftl-
trators evicted from Assam, Tripura 
ana West Bengal since 1st January, 
19M; 

(b) whether any action has been 
taken against those who' harboured 
them; and 

(c) if not, the reasons therefor? 

The Minister of state in the Mlnis-
try of Bome Mairs (Sbri Bathl): 
(a) During the period from January 
to March, 1964, 8,430 Pakistani in-
filtrators were evicted from Assam 
and 46 from Tripura. Information in 
respect of West Bengal is awaited 
from the State Goyernment. 

(b) and (c). The information is 
being collected and will be laid on 
the Tabfe' Of the House as soon as it 
is available. 

Pakistani IdItratiOB in RajasthlLll 

r Shri Barish Chandra 
Mathur: 

.ZO. J S~ p. C. Borooah: lShri P. L. Barupal: 
Shri Yashpal SiDg:h: 
Shri Pr1iTap Singh: 

Will the Minister of- Bome AJraln 
be pleased to state: 

(a) whether Government have 
taken a full assessment ot Pakistani 
ilrfiltrators in Rajasthan; 

(b) whether Rajasthan Government 
have made any proposals in this :on-
nection; and 

(e) if so, the nature of the pro-
posals and Goverrurient's' reaction in 
the matter? 




